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BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI
IN THE MATTER OF:

I.A.No. 03 of 2024
IN
Original Application .No. 59 of 2022

BETWEEN:

Velagapudi Babu Rao, S/o Late Venkateswara Rao,

Aged about 65 years, Occ: Business,

R/o0. D.no-24-86, Now YSR Tadigadapa Municipality,
Previously Yenamalakuduru Village, Penamaluru Mandal,
Vijayawada Rural, Krishna District, Andhra Pradesh- 520007.
Email: velagapudi.babu@yahoo.in, Phone.No. 8333978818.

... Applicant
AND

1)The State of Andhra Pradesh, Rep. by its Principal Secretary,
Major Irrigation Department, Secretariat,

Velagapudi, Amaravathi, Andhra Pradesh -522238.

Email: prlsecy pr@ap.gov.in, Phone.No. 0863-2445509.

2) The YSR Tadigadapa Municipality, Rep.by its Commissioner ,
Tadigadapa, Krishna District, Andhra Pradesh- 521134.
Email: gptadigadapa@gmail.com, Phone.No. 9963111548.

3) The Vijayawada Municipal Corporation, Rep.by its Commissioner,
Vijayawada, Krishna District, Andhra Pradesh -520001.
Email: mc.vijayawada@cdma.gov.in, Phone.No. 0866-2421058.

4) The Andhra Pradesh Pollution Control Board,

Rep.by its Member Secretary, D.no.33-26-14 d/2,

Near Sunrise Hospital, Pushpa Hotel Center,
Chalamalavari Street, Kasturibai Pet, Vijayawada,

Andhra Pradesh -520010.

Email: membersecy@appcb.gov.in, Phone.No. 0866-2463204.

5) The Central Pollution Control Board, Rep.by its Member Secretary,
Parivesh Bhawan, East Arjun Nagar, Delhi-110032.
Email: mscb.cpcb@nic.in, Phone.No. 011-43102030.

... Respondent/s

MEMO FILED BY THE APPLICANT

1) It is submitted that, the present O.A is filed by the applicant challenging the
action of the Respondent. No.02 in dumping Waste/Garbage into the Krishna
River Bed and Respondent.No.03 in releasing untreated Sewage effluents from
the Sewage Treatment Plant (STP) into the Krishna River by demolishing the
returning wall which is constructed for the purpose of preventing the flooding of

vicinity adjacent to the River.
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It is submitted that an unfortunate incident happened on 20t August 2024,
where cattle belonging to local villagers went to Krishna River for drinking water
and died immediately within 10 minutes after drinking the river water. The place
where the cattle died drinking the river water is the very same place where
Respondent.No0.03 through Sewage Treatment Plant (STP) Ramalingeswara
Nagar is releasing untreated sewage effluents into the river by demolishing
returning wall. Aggrieved by the disastrous incident, dead cattle owners who
suffered the tragic loss have tendered a written complaint to Penemaluru UPS

and same is numbered as First Information Report (FIR).no. 759 of 2024.

After the vide spread about the incident the villagers and people living in
that area staged protests at the location and raised severe concerns regarding
polluted ground water of that area. Knowing the situation the Local Member of
Legislative Assembly (MLA), SHO officer Penamaluru, Municipal commissioner
of Respondent.No.02 and other animal husbandry officials have visited the place
and tried to pacify the protesting villagers by assuring them necessary action will
be taken. Later, MLA directed the police officials to take water samples from the
location to send them to the accredited Lab for testing and further asked the
animal husbandry officials conducted postmortem to carcasses of the dead cattle.
Many local daily newspapers published articles covering the tragic incident
which caused severe outrage among the public living in that vicinity. The copies
of those news articles along with the copy of FIR lodged by the Penamaluru UPS
are hereby filed for the kind perusal of this Hon’ble court.

It is also submitted that, the action of illegally demolition of the returning wall by
STP Ramalingeswara Nagar operated by RespodentNo.03 for releasing
untreated sewage effluents into Krishna River has flooded the surrounding area
during recent heavy floods to the Krishna river, which caused severe distress in
that area and through the very same hole the flood water has reached that area

which  severely affected the people living in that vicinity.

It is also relevant to bring it to the notice of this Hon’ble court that, some people
living adjacent to the Krishna River are burring the dead bodies in the Krishna
River bed and the Respondent.No.02 instead of taking necessary action against
those offenders they are issuing dead certificates to such cremations which done

in the riverbed which is illegal and arbitrary.
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5) Petitioner through this memo is bringing before this Hon’ble Court, the latest
photographs of the tragic location, a copy of FIR filled at Penamaluru UPS and
articles reported local daily newspapers regarding the tragic incident for the
kind perusal of this Hon'ble Court and these are very much necessary for the
effective adjudication of the Original Application. Hence the applicant may be
permitted to present them as additional material papers to the present Original
Application.

Hence, this Memo.

Be pleased to consider.

Amaravati, /< . %W

Date: 21.09.2024. Counsel for the Applicant.
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Lat 16.481141°
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Vijayawada, Andhra Pradesh, India
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Vijayawada, Andhra Pradesh, India

29-165, Ramalingeswara Nagar, Vijayawada, Andhra Pradesh 520013, India
Lat 16.481171°

Long B0.657664°

20/08/24 09:23 AM GMT +056:30
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Vijayawada, Andhra Pradesh, India
FMP3+FJR, Ramalingeswara Nagar, Vijayawada, Andhra Pradesh 520013, India
.+ Lat16.485303°
£ Long 80.653882°
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Vijayawada, Andhra Pradesh, India
FMP3+FJR, Ramalingeswara Nagar, Vijayawada, Andhra Pradesh 520013, India
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Vijayawada, Andhra Pradesh, India

29-166 sivaparvathi nagar, 2nd Line, Ramalingeswara Nagar, Vijayawada, Andhra
Pradesh 520007, India

Lat 16.483313°

Long 80.658079°

20/08/24 06:15 PM GMT +05:30




A AT
e

R /i
.

> - e ‘,‘; A VR 3

W e R
— O ., P4 GPS Map Camera

KNS

Vijayawada, Andhra Pradesh, India

29-166 sivaparvathi nagar, 2nd Line, Ramalingeswara Nagar, Vijayawada, Andhra
Pradesh 520007, India

Lat 16.483313°
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Vijayawada, Andhra Pradesh, India

FMP3+FJR, Ramalingeswara Nagar, Vijayawada, Andhra Pradesh 520013, India
Lat 16.485°

Long 80.654004°

21/08/24 05:36 PM GMT +05:30
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FIR Copy:
EIRSLINFORMATION BEPORT A.P.PM. Orders 470,500
(Under Section 173 BNSS)
I District Kishoa P.S. PenamaluruUPS . ...........Year 2024  FIRNo. 759/2024 Date 2010872024
L Acts & Section(s) : 279,325 BNS
3. 2) Occurrence of Offence : Day Tuesday ...........ceemsens Date & Time From 200820240900 ..
Date & Time To Prior To Time Period 0
b) Information Received at P.S.: Date & Time 2010812024 22100, .........oceurrnsnnnnnnnsannnnssnnassnssasansanes
¢) General Diary Reference: EatryNo 4 Date & Time  20/08/2024 22:00
& Type of Information: WO oeeeeeeeeeeneeenseensennas
S Place of Occurrence:
a) Distance and Direction From P.S. 5 Km West Beat No.
b) Address  Place Area/Mandal Street/Village
Yanamalakuduru village Chinnayeti lanka
City/District Kishba State  Andhra Pradesh PIN e
€) In case, outside the limit of this Police Station, then
Name of P.S. District
6. Complainant / Informant :
a) Name Mukkamala Kiran e eae e e e e amaaeaeanm e e aaa—n—aeaannn o oasanasnenanannnneaeannnnenans
b) Father's Husband'sName Sambasvarao ... o eeeseeeesaesesessesessaesesaeaeseaeaenernns
e ——— AZE 36 eeeeecneeeass e nasane s aennnnans
d) Nationality  Indian € Caste Kamma
D PassportNo Dateoflssue e Placeoflssue .
R Occupation o eeeeceeeneesnsensesnnsnnennneennennn e MODENO T e
h) Address  House No Area/Mandal Street/Village
R—— Tl [ —— NOWAD .....eeccessssnsnssasssaanen.
City/District Krishna . State  Andhra Pradesh PIN 0

7. Details of known/suspected/unknown accused with full particulars:

Unknown Accused.
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8. Reasons for delay in reporting by the complainant / informant :
no delay

9. Particulars of properties stolen/involved (Attach separate sheet, if necessary) :

10. Total value of property stolen :

11. Inquest Report/ U.D. Case No.

12. Contents of the complaint / statement of the complainant or informant :

This is a case of Mischief that occurred on 20.08.2024 at 09.00 hrs at Chinnayeti lanka, Yanamalakuduru
village, Penamaluru Mandal.and reported on 20.08.2024 at 22.00 hrs by the Mukkamala Kiran S/o sambasivarao,
A/36, C/Kamma, D.no:23-107, Mandapam Center, opposite ramalingeswararao Yanamalakuduru village, Penamaluru
Mandal.9032048849.Stated that he is living at the above address.stated that on 20.08.2024 at 09.00 hrs his Six
Buffalos and some buffalos of daarapaneni sai, two buffalos belongs to Pathan jhony vali Buffalos were went into
Krishna river at the above occurance place.in that one buffalo belongs to complainant, another one belongs to
dararapaneni sai were died by drinking water.two buffalos belongs to pathan vali has been sick by drinking dirty
water comes from Ramalingeswara nagar STP of Vijayawada Muncipal Corporation.previously they gave complaint
to Vijayawada Muncipal Corporation and Pollution control board but they did not take any action.on that
complainant gave a report to take Necessary action.Hence fir.

13.  Action taken:

Since The above information reveals commission of offence(s) U/s as mentioned at item No S
1) Registered the case and took up the investigation or Name of FEROZE SHAIK
2) Directed to take up the Investigation or Kaak:  SUbANSPOCION ....ceeceesnenss: e —

J) Refused investigation due to

4) Transferred to PS District on point of jurisdiction.

F.LR. read over to the complainant / informant, admitted to be correctly recorded and

a copy given to the complainant /informant, free of cost.
ROALC

- “o h .Pd b b.
1. Signature / Thumb impression of the Signature of Officer in charge, Police Stat

complainant / informant.

Name FEROZE SHAIK

Rank  Sublnspecior ... No

15, Date and time of dispatch to the court :
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English Translation
Two Innocent Lives Lost to Pollution

Yanamalakuduru (Penamaluru), NewsToday: Two buffaloes died within minutes of
drinking water from the Krishna River, which was directly polluted by sewage. The
incident occurred on Tuesday near Yanamalakuduru. Two more animals are in critical
condition. The cattle, owned by Mukkamala Kiran and Dharapunenni Sailu, were
scheduled to be sold within a week, causing great distress to their owners. Local
residents are concerned that the polluted water may seep into the ground and
contaminate groundwater. Police have registered a case based on the complaints of
the cattle owners. Upon receiving information about the incident, MLA Bode Prasad
immediately reached the riverbank and inspected the carcasses of the animals.

Two innocent lives were lost to the deadly pollution. Sewage and waste water
from Vijayawada Corporation were being discharged into the Krishna River without
proper treatment from the STP in Ramalingeshwar Nagar. MLA Bode Prasad, who
visited the site, immediately called for veterinary department officials to conduct a
post-mortem. The veterinary doctor, Deepthi, said that the cause of death could
only be determined after receiving the report. She urged the Tadigadpa Municipal
Commissioner and Vijayawada Corporation officials to address the issue immediately.
The MLA assured the cattle owners that he would ensure they receive
compensation.

Buffaloes that died in the water

Note: The provided translation is based on the information available in the images. If
there are any additional context or specific terms that require clarification, please
provide them.
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English Translation
Tragic Loss of Buffaloes

Penamaluru, August 20: MLA Bode Prasad expressed his deep sorrow over the
tragic death of cattle due to consuming contaminated water released from
Vijayawada Municipality sewage plants. He stated that complaints had been made to
the previous government about the presence of toxic chemicals in the water
discharged from these sewage plants. He further mentioned that he had discussed
these issues with the NTR District Collector and Commissioner. Prasad expressed

concern that if this situation continues, it could pose a danger to human lives as well.
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English Translation
Tragic Loss of Buffaloes Due to Negligence

Penamaluru: Three buffaloes died tragically after consuming polluted water from
the Krishna River, which was contaminated due to the negligence of the Vijayawada
Municipal Corporation (VMC). The incident occurred near Yanamalakuduru on
Tuesday. The cattle, owned by Mukkamala Kiran and Dharapunenni Sailu, were
scheduled to be sold within a week, causing great distress to their owners. Local
residents are outraged by the VMC's negligence and have filed a complaint with the
police.

Details of the Incident:

The cattle owners used to take their buffaloes to graze near the Krishna River in
Yanamalakuduru. However, the riverbed had become polluted due to the discharge
of untreated sewage from the sewage treatment plant (STP) located in
Ramalingeshwar Nagar. Despite numerous complaints from the villagers, the
authorities failed to address the issue. The polluted water seeped into the riverbed,
contaminating the water.

On Tuesday morning, the cattle owners took their buffaloes to graze near the river.
Unfortunately, the buffaloes drank the contaminated water and fell ill. Despite their
efforts to save them, the buffaloes succumbed to the poisoning. The owners are
heartbroken as each buffalo was worth around 1.5 lakhs.
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Public Outrage and Demands for Action:

The villagers are furious about the incident and have staged protests. They demand
strict action against the VMC officials responsible for the negligence. They also
demand immediate measures to prevent further pollution of the river and ensure the
safety of both humans and animals.

MLA Bode Prasad Assures Justice:

MLA Bode Prasad visited the site of the incident and assured the affected families
that he would ensure justice. He also directed the authorities to conduct a post-
mortem of the deceased buffaloes.

Sand Mining as Another Contributing Factor:

Sand mining activities in the riverbed are also believed to have contributed to the
pollution. The illegal sand mining has created deep pits in the riverbed, which trap
the polluted water from the STP. This has further contaminated the river water,
endangering the lives of both humans and animals.
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English Translation

Tragedy Strikes Yanamalakuduru: Buffaloes Perish in Contaminated Krishna
River

Penamaluru: A tragic incident unfolded in Yanamalakuduru, where three buffaloes
lost their lives after consuming contaminated water from the Krishna River. The
incident occurred on Tuesday, leaving the owners of the cattle, Mukkamala Kiran and
Dharapunenni Sailu, devastated. The buffaloes were scheduled for sale within a
week, adding to their grief.

The Cause of Tragedy:

The Krishna River in Yanamalakuduru has been severely polluted due to the
discharge of untreated sewage from the sewage treatment plant (STP) located in
Ramalingeshwar Nagar. Despite numerous complaints from the villagers, the
authorities have failed to address the issue. This negligence has resulted in the
contamination of the riverbed, making the water unsafe for both humans and
animals.

Villagers Take Action:

Concerned about the safety of their livestock, the villagers of Yanamalakuduru
decided to take matters into their own hands. On Wednesday, they used a JCB
machine to create a barrier in the river, preventing the buffaloes from accessing the
contaminated water. However, the contaminated water continues to flow into the
river from the STP, endangering the lives of the remaining animals.

Public Outrage and Demands:

The villagers are furious about the negligence of the authorities and the tragic loss
of their buffaloes. They have expressed their anger and demanded immediate action
to address the pollution issue. The villagers have also threatened to take legal action
if the authorities fail to take appropriate measures.

Case Registered Against Authorities:

The police have registered a case against the authorities responsible for the
pollution and the subsequent deaths of the buffaloes. The case was filed based on a
complaint lodged by the affected cattle owners.

Ongoing Crisis:

Four more buffaloes are currently in critical condition after consuming the
contaminated water. The villagers are desperately trying to save their lives by
providing veterinary care and medication, but their condition remains critical.

Demand for Immediate Action:

The villagers are urging the authorities to take swift action to prevent further deaths
and protect the environment. They demand that the sewage treatment plant be
repaired and operated efficiently to prevent the release of contaminated water into
the river.
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Advisory issued by Respondent.No.02:
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English Translation

Appeal to Residents and Livestock Owners in Yanamalakuduru:

The water flowing in the Krishna River in Yanamalakuduru is contaminated. Therefore,
livestock owners are requested not to send their cattle and cows into the Krishna

River catchment areas. People are also warned not to enter the Krishna River.

Hence, the people and livestock owners residing in Yanamalakuduru are urged to

heed this appeal and avoid entering the contaminated water of the Krishna River.

Issued by: Commissioner, Tadimadugu Municipality
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